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SUPPLY OF DEFENCE EQUIPMENTS 

 

2607. SHRI KHAGEN MURMU: 

Will the Minister of DEFENCE j{kk ea=h  

be pleased to state: 

 (a) whether the Government has formulated any special scheme to ensure supply of 

defence equipments in view of the country’s defence requirements; 

(b) if so, the extent to which the country’s defence requirements are likely to be met 

after the implementation of this scheme; and 

(c) if not, the reasons therefor? 

 

A    N    S    W    E    R 
 

MINISTER OF STATE     (SHRI SHRIPAD NAIK) 

IN THE MINISTRY OF DEFENCE    

रक्षा राज्य मंत्री     (श्री श्रीपाद नाईक)    

(a) to (c):  There is no notified special scheme to ensure supply of defence 

equipments.  Defence procurements for the Indian Defence Forces is based on the 

operational needs and stated requirements to keep the Indian Defence Forces in a state 

of readiness to meet the entire spectrum of security challenges.  Defence Capital 

Acquisitions are undertaken as per the Defence Procurement Procedure (DPP) and 

Defence Revenue Procurements are undertaken as per the Defence Procurement 

Manual (DPM). 
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